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(b) if so, whether th^ trade agree
ments between the two countries reac
hed earlier are beiixg continued;

(c) whether any fresh trade agree
ment with Pakistan has been envisag
ed; and

(d) to what extent the trade between 
the two countries has increased?

THE MINISTER OF COMMERCE 
AND CIVIL SUPPLIES AND CO- 
OPERATION (SHRI MOHAN DHARIA):
(a) to (c>, Indo-Pakistan trade review 
talks were held in New Delhi from 
April nth  to 14th. It was agreed that 
the trade between the two countries 
will henceforth be conducted in free 
foreign exchange as provided for 
under Article 7 of the Trade Agree 
ment signed on 23-1-75. It was also 
agreed on 23-1-75 to extend the Trade 
Agreement upto 22-1-1978 between the 
two countries.

(d) The table below shows the 
rtlow of trade between India a/id 
Pakistan during recent years.

1975-76 

(Apri: ’76— Feb. *77)

(Rupees in la’xhs) 
Export Import
78*10 22I2
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Incentives ai^ainst Lxports

1784. DR. VA’SANT KUMAR PAN
DIT; Will the Mini-.ter of COMMERCE 
AND CIVIL SUPPLIES AND CO
OPERATION be pleased to state:

(a) whether Government incentives 
against exports through cash assis
tance on quarterly basis; and

(b) whether there hpve been in
ordinate delays in giving the cash 
assistance to exporters during the 
last 18 months?

THE MINISTER OF COMMERCE 
AND CIVIL SUPPLIES AND CO

OPERATION (SHRI MOHAN DHARIA):
(a) Cash Assistance is payable on 
noonthly, quarterly, half-yearly and 
yearly basil to difTerent categories of 
exporters.

(b) Yes, In sofHf oases delays 
in payment of cash assistance have 
come to Government’s notice. The main 
reasons responsible for these delays 
were deficiencies in applications that 
were received from exporters, and 
certain administrative difficulties.
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